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l, the Oiairman of the Committee on Private Mem.ben' Bills and R.eaolutiona having 
been authoriaed by the Committee, present on their behalf this their Seventy-second 
Report. . 

2. The Committee met on the 8th November, 196& to consider allotment of time to 
the Resolutions set down in the List of Business for Friday, the 12th November, 1965. 

5. The Members whose molution1 had been included in the. List of Busine. for the 
12th Nowmbet, 1965 had been invited to present their views on the Resolutions before 
the Committee. Shri Hem Raj (who is also a Member of. the Committee) and Shri C. M. 
Kedaria attended the litting. 

4. In COOJ1eCtion with the part-d~ssed resolution regarding India quitting the 
Commonwealth moved by Shri Bhapat jha Ai.ad. the C'..o.rnmittee noted that motions for 
adjourning the debate have been admitted, 

The Committee had recommended 2 houn for diSCU1Sion on this resolution (vide 
7bt bpott). Actually. 5 houri and 16 minutes were ta.ken on the rombined debate on 
this resolution and the statement made by the Prime Minister on the Resolution paMCd. by 
the U.N. Security C.Ouncil calJu.g for a ceue.firc between India and Pakistan. The 
Committee recommend that H houn be allocated for the further discussion on trus ~U· 
lion. 

5. The Committee recommend the allocation of time to the other resolutions as 
'follows:-

{1) Resolution regaiding Imports of foodgrains 2 houn 
(2) Resolution regarding Prohibition 2 houn 
(S) Reeolution reptding Rehabilitation of tribal people by projects 1 hour 
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